IN THE MATTER OF CORPORATE INSOLVENCY RESOLUTION PROCESS OF VASAN HEALTH CARE PRIVATE LIMITED
CIN-:U85110TN2007PTC064072
Date of commencement of CIRP: 03rd October 2019
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* Please look into notes
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* Notes:
1. The List of Creditors was neither shated by the interim Resolution Professional nor available in the records submitted to CoC meetings or filings with Hon'ble NCLT Chennai. Hence, we are unable to list the claims from Workmen & Employees.




